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Trade Unions Act only lays down thz
obiects for which the registered trade
unions can spend their general funds for
the benefit of their members and it is for
them 1o canalise the funds as they think
hest. There is no proposal for an
amendment to the Trade Unions Act in
this regard.
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PURCIHASE OF ENGINE PACKING CASES BY
C.0.D. DsLHi CANTONMENT

3112. SHRI S. M. BANERIEE ; Will
the Minister of DEFENCE be pleased
to state;

(a) whether Engine Packing cases
are being purchased from contractors
by COD Delhi Cantt.; and

(b) if so, whether it is not feasible to
mamufacture the same in otdnance
Factories or EME workshop, to save
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Government funds and affording addi~
tional vacancies to the unemployed ?

THE MINISTER OF DEFENCE
(SHR1 JAGJIIVAN RAM): (a) and
(b). The requirements of packing cases
are normally obtained from the DGOF
(who gets them manufactured in Ord-
nance Factories) and from EME Work-
shops. However, in emergent cases
demands are also placed on the DGS&D
inrdsupply of packing cases from the
frade.

ExpansioNn o E.SIS,

3113. SHR] S. M. BANERIJEE : Will
the Minister of LABOUR be pleased to
refer to the reply given to Unstarred
Question No. 1274 on the 28th Febru-
ary, 1974 regarding Expansion of
E.S.1.8. and state whether construction
workers will also be covered under this
scheme, and if not, the reasons for the
same?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR (SHRI
BALGOVIND VERMA): The Em-
ployces' State Insurance Corporation
have 'furnished the following informa-
tion :—

The 5-year programme of extension
of the Employees' State Insurance
Schemg to new sectors of employment
reccommended by the Committee on
Peispecuve Planning does not  envisage
the coverage of construction workers.
The extension of the Scheme to con-
structiv1 projecls will present serious
difficulties in organising medical and
other faci'ities for the workers, in as
much as such projects are widely scat-
tered all over the country and general-
ly have a relatively short period of
hife. The question of coverage of con-
struction workers will be considered in
due course after necessary surveys are
conducted.

SETTING UP OF A CLASSIFICATION TRI-
BUNAL FOR DErENCE EMPIOYEES

3115. SHRI S. M. BANERIJEE:
Will the Minister of DEFENCE be
pleased. to state:

(a) whether Ministry of Defence has
not yet appointed any body to clamify





